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csP No 836 0F 2017

notices in newspapen.

J. Time to serve notice to all Regulatory authorities and to publish notices in

newspapers is extended upon 6n December 2017.

4. The Petitioner Company to file an affidavit regarding the compliance of

directions given by the Tribunat pertaining to advertisement of notice of

hearing ofthe Petition in newspapers and notice to all Regulatory authorities

and report to this Tribunal that the direction regarding the issue of

advertisement ofthe notice has been duly complied with.

V. Nallasenapathy, Member(T ) B,S.V. pra vrem ber (J)

2

NCLT
Typewritten Text
Sd/-

NCLT
Typewritten Text
Sd/-




